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fact what information you have, before 
which statutory tribunal or authority 
performing judicial and quasi-judicial 
functions is the matter pending because, to 
our knowledge, there is no case filed in 
the criminal court yet; only investigations 
are going on. Secondly, the only commit
tee which u alleged to be inquiring into 
the matter is of some legislative Members 
just as Members of Parliament; that is not 
a statutory body. I would, therefore, like 
to know what is the information you have, 
before which judicial body the matter is 
pending because of which it is sub judice. 
That is all.

MR. SPEAKER : The Bihar Govern
ment has reported that a chargesheet has 
been filed in the matter before a criminal 
■court.

S T A T E M E N T  R B i  F L O O D  S I T U A T I O N  
IN  T H E  C O U N T R Y

M R  S P E A K E R  : M r . B a r n a la . Y o u  
m a y  l a y  th e  s ta te m en t o n  th e  T a h le  o f  th e  
H o u se .

T H E  M I N I S T E R  O F  A G R I C U L 
T U R E  VND I R R I G A T I O N  ( S h R I  
S U R f l T  S IN G H  B A R N A L A ) : I  Jav  on 
th e  ’t a b l e  of th e  H o u se  a  s ta te m en t r e g a r d 
in g  th e  flood s i tu a t io n  in  t h r  c o u n tr y  a n d  
th e  step ., ta k e n  b y  G o v ern m en t to m e e t 
th e  s itu a t io n

STATEMENT

D u rin g  1Q77, th e  S o u th -W es t m onsoon  
se t on  th e  In d ia n  P e n in s u la  a t  a b o u t th e  
n o rm a l t im e . It h it  th e  K e r a la  co ast 
d u r in g  th e  f irs t w e e k  o f  J u n e  a n d  th en  
a d v a n c e d  a n d  sp re ad  o v e r  th e  e n t ir e  
c o u n tr y  b y  th e  f irs t w e e k  o f  J u lv .  T h e  
r a in f a l l  d u r in g  th e  c u rre n t m o nsoon  so 
f a r  h a s  b een  a b o v e  n o rm a l in  G a n g e u c  
W e s t  B e n g a l. S o u th e rn  B ih a r  P la te a u , 
H a r y a n a ,  D e lh i, P u n ja b , H im a c h a l P r a 
d e sh , J a m m u  a n d  K a sh m ir . R a ia s t h a n , 
G u ja r a t ,  M a d h y a  M a h a r a s h t r a , R o v a la -  
se em a  a r e a  o f  A n d h ra  P rad e sh , T a m il 
N a d u , L a k sh ad w e e p  a n d  c o a s ta l K a r n a 
t a k a . L a rg e  excess o f  o v e r  5 0 %  ab o v e  th e  
n o rm a l h as  b een  re co rd e d  in  th e  S ta t e  o f  
P u n ja b , R a ja s t h a n , H im a c h a l Pr>tdcsh, 
D e lh i a n d  p a r ts  o f  G u ia r a t  a n d  W est 
B e n g a l.

Damage due to floods :

According to reports received from the 
State Governments, floods causing consi
derable damage have occurred in parts 
of Assam, Gujarat, Haryana, Punjab, 
Rajasthan, West Bengal and Delhi. States 
have undertaken necessary relief and rescur 
operations in the affected areas. A detail
ed assessment of the damage is yet to be 
made by tbe State Governments. How

ever, preliminary reports received so far 
indicate that an area of about 17*5 lakh 
hectares and a population of abour 61 
lakhs have been affected. Crops over an 
area of 7*73 lakh hectares and 69163 
houses have been damaged, 148 human 
lives and 458 cattle heads lost. The en
closed statement gives preliminary assess
ment of flood damage made by the States 
so far. It will be seen therefrom that 
during the first half of the monsoons this 
year, damage due to floods has not been 
very heavy,

Assam :

F o u r  w a v es  o f  floods, a l l  o f  m e d iu m  
in te n s ity , h a v e  o c c u rre d  in  B ra h m a p u tra  
a n d  its  t r ib u ta r ie s .  D u rin g  th e  la s t  w e e k  
o f  M a y  a n d  f irs t w e e k  o f  J u n e ,  th e r e  w a s  
d is ru p tio n  o f  ro ad  tra f f ic  a n d  th e  r a i lw a y  
b r id g e  on  B e k i riv e r , a  s m a ll r iv u le t  in  
D a r r a n g  D is tr ic t , c o llap se d  r e s u lt in g  in  a n  
a c c id e n t  to  th e  T e z p u r  E xp ress . D u e  to  
a  c lo u d  b u rs t in  th e  v ic in it y  o f  J o r h a t  to w n  
a n d  f loods in  th e  T o k la i ,  p a r ts  o f  th e  c it y  
a n d  su r ro u n d in g  a r e a s  w e re  in u n d a te d . 
W a te r  a n d  p o w er  su p p ly  a n d  te le p h o n e  
sy s te m  w ere  d is ru p te d . A rm y  w as  c a lle d  
in  to  a ss is t th e  c iv i l  a u th o r it ie s  in  re scu e  
o p e ra t io n s . D u r in g  th e  su b seq u en  t floods, 
th e  r iv e n  S u b a n s ir i ,  D h a n s ir i, P u th im a r i ,  
M a n a s -B e id , K o p il i  a n d  a lso  B ra h m a p u tra  
in u n d a te d  so m e a re a s . F lo o d  embank
m e n ts  w e re  a ffe c te d  in  c e r ta in  re ac h e s  a n d  
r iv e r  b a n k s  e ro d ed  in  iso la te d  lo c a t io n s , 
E rosion  took  p la c e  on  M a i a u l i  Is la n d  a ff e c 
t in g  p ro tec tio n  d y k e  a t  O h u tg u r i in  so m e 
p la c e s . T h e  P W D  B u n g a lo w  a n d  W ire le ss  
T r a n sm it te r  s ta tio n s  w e re  a ffe c te d . F lo o d s 
in  th e  B a ra k  b a s in  d u r in g  th e  h rs t  w e e k  o f  
J u n e  a ffe c ted  3 58  v i l la g e s ; lo w - ly in g  area* 
o f  K a n m R a n j to w n  w e re  su b m e rg e d .

A c c o rd in g  to th e  la te s t  rep o rts , th e  s ta te  
G o v ern m en t h a v e  in d ic a te d  t h a t  c ro p s o v e r 
a n  a r e a  o f  2 *15  lak h  h e c ta re s  w e re  d a m a 
g e d :  34 h u m an  liv e s  a n d  141 c a t t le  w e re  
lost T h e  S ta t e  G o v ern m en t 9p en t R s . 
6 3 -9 5  la k h s  on  g r a tu ito u s  re lie f .

Gujarat:

T h e re  w e re  h e a v y  r a in s  in  th e  S t a t e  d u r 
in g  th e  la s t  w eek  o f  J u n e  a ff e c t in g  p a r ts  o f  
K u tc h , K a ik o t, J u n a a ta d h , B a n a 'k a n th a , 
S a b a r k a n th a , M e h s a n a , G a n d h in a g a r , 
A h m rd a b a d , K h e d a , P a n c h m a h a l. V ad o - 
d r a ,  B h a ru c h , S u r a t  a n d  V a is a d  d is t r ic ts . 
B an a sk an th a  a n d  M e h sa n a  d is tr ic ts  a g a in  
e x p e r ie n c e d  h e a v y  r a in s  d u r in g  th e  la s t  
w eek  o f  J u l y .  A c c o rd in g  th e  r ep o rts  
r e ce iv e d  from  th e  S t a t e  G o v ern m en t, a 
p o p u la t io n  o f  q  *60 la k h s  h a s  been  a ffe c ted  
in  1587 v il la g e s .

Haryana :

D u e  to  co n tin u o u s h e a v y  r a in s , th e  
S a h ib i  r i\ e r  a n d  D ra in  N o . H w e re  in  sp a te .
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Jhajjar Ring Bund breached on the night 
o f July 31/August 1 when the flood waters 
entered the town. Help of the Army and 
Home Guard* had been obtained and the 
breach has since been plugged on 3-8-1977. 
Arrangement for pumping of the accum- 
mulated water from the town is being 
made. Over 550 villages in sue districts 
involving a population of over 10 lakhs 
have been affected. An area of about 
5*3 lakh hectares including cropped area 
of 60,000 hectares is reported to be inun
dated. Four hyman lives and 21 cattle 
have been lost and 3646 houses were 
damaged.

West Bengal:

RtiVjwmg- J m y  «nn.V jhwassanv rtfim&iV 
during the last week of July considerable, 
areas were affected in the districts of 24- 
Parganas, Nadia, Murshidabad, Midna- 
pore, Hoogly, Cooch Behar, Darjeeling, 
Burdwan and Howrah districts. There 
way drainage congestion in Bankura, Bir- 
bhum, Malda, Purulia and parts of 
Calcutta.

River Teesta, Mansai, Torsa, Mahanan- 
da in North Bengal and Bansloi, Dwarka, 
Bhagirathi, Kunoor, Rupnarain, Old Kossy, 
Ajoy, Kaliaghai, Jallangi, Mundrswari 
and Kaplcswari in Southern Bengal 
were in low to medium floods. These caused 
damage to protection works, erosion and 
breaches in embankments at a 
number of places. State’s preliminary 
assessments indicate that an area of 9*5 
lakh hectares in ta districts has been 
affected damaging crops in an area of 
9*23 lakh hectares. 54,700 houses were 
damaged, 12 human lives and 77 catlle 
lost. The State Government undertook 
relief and rescue operations sanctioning 
about Rs. 325 lakhs for these measures.

Pun fab:

During the second week of Julv ,»977, 
due to prolonged rain, all choes in 
Hoshiarpur, Jullundur and Amritsar dis
tricts were in flood causing damage to 
kacha houses and roads. Nine human 
lives and 63 cattle heads were lost. Crops 
valued at Rs. aa*3 lakhs and 653 houses 
valued at Rs. 4*86 lakhs were damaged.

Karnataka;

Due to heavy rains in the coastal districts 
there has been inundation in a number of 
places and the traffic on the National 
Highway No. 17 has to be closed for a day 
on 19th July, 1977. Nine villages were 
affected due to heavy floods in North Kan- 
nada and Mangalore. There was also 
flood in the Netravati river in South Kan- 
nada district during the last week of July, 
1977. Some areas in Bijapur district was 
also affected. 318 houses were damaged.

Delhii

River Yamuna was in floods during the 
last week of July 1977 when it crossed the 
danger level for the first time this year. 
As a result, a number of villages, resettle
ment colonies and some other colonies of 
Delhi were affected by floods. Following 
hravy rainfall in the catchment of Sahibi 
river, there was heavy flow into the Dhansa 
lake which recorded level of 212 *92 metres 
at 8 A. M. ok 4th August against the danger 
level of 213*5 metres and top of Bund at 
a 14̂ 00 metres. Thr Delhi administration 
are raising the Dhansa Bund by about a 
metre to provide temporary additional 
storage. About 2000 men are working at 
it, including 1000 Army jawans. A threat 
has also been posed to Najalgarh Jheel 
Bund. About 200 labourers are working 
to strengthen the bund since die morning 
of 3rd August. Almost continuous rainfall 
in Delhi has caused prob lems of drainage 
congestion and water logging in various 

arts of the city. Concerted efforts are, 
owevcr, being made by the Municipal 

Corporation ol Delhi to pump out water 
from the water logged ai eas. A number 
of houses have been damaged and house 
collapses have caused loss of six human 
lives. In addition, three persons died 
due to drowning and two got electrocuted. 
The Corporation of Delhi has decided to 
give Rs. 500/- each to the families of the 
deceased and Rs. 250/- each to persons 
who are seriously injured.

Arrangements regarding evacuation of 
villages and their livestock from the flooded 
areas, provision of food supplies of essential 
items, medical care, maternity care and 
other relief measures have been made by 
the Delhi Administration. Large areas 
under crop have been affected by these 
floods but the exact assessment of the 
damage is vet to be made by the Delhi 
Administration which is currently busy 
with flood fighting and relief operations.

Kerala:
No damages due to floods have been 

reported in Kerala. However, during thr 
monsoon season this year, coastal erosion 
has been particularly severe in several 
reaches along the coast. The loss to coco
nut plants, house sites and houses has taken 
place in areas where no sea-wall has been 
constructed. Some importance structures 
like the light house at Bepur in Calicut 
District are in peril. The areas severely 
affected are Poonthura, area in front o 
Indian Rare Earths Factory, Chavara, 
Alleppry, Challanam, Azhikode, Mana- 
kadavu, Chamakkala, Chettuvai, South 
Pier at Calicut, Madakkara, Chaliyam, 
etc. The extent of erosion is on the average 
of about 10 metres width, but has gone 
up to 30 metres width in Chamakkala. 
The severely affected portion is about 
20 kms. in length. It has been assessed 
that the loss due to erosion' in about Rs*
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a *5 ow es on account of loss of coconut

to protective works already undertak^ 
etc. In areas where damage is severe and 
important structures are likely to be affect
ed, temporary measures have been taken 
up pending construction of regular sea 
walls. These measures include protecting 
with sand bags, sand embankments, rubble 
mounds, etc., to protect important struc
tures. Such action has been initiated in 
Chaliyam, Challanam Madakara, etc.

Rajasthan :

Jaipur, Banswara, Jalor, Sikar, Pali, 
Tonk, Churn, Ganganagar, Kota, Nagpur, 
Jhunjhunu and Bhilwara were cffectcd by 
heavy rains/floods in the secund formfarht 
of July. 2,814 houses were reported 
damaged, 18 lives were lost and road 
communications were disrupted at a 
number of places in these districts. 
Total loss has been placed by the State

Government tentatively at Rs. one crore. 
Other Statu:

In the State of Bihar, the Ganga and its 
tributaries have been in low to medium 
floods but have not caused any serious 
damage so far. Cropped area of ta,6oo 
hectares and 78 houses have been reported 
damaged. In Madhya Pradesh, river 
Narmada was in high floods towards the 
end of the June disrupting mad communi
cations for a short period. Due to heavy 
local rains, eight villages in Balaghat Dis
trict were affected. Communications in 
Bombay city were disrupted as a restult of 
heavy rainfall during the last week of 
July. Eleven persons lost their lives due 
to house collapse and seven were injured. 
In UttarPradesh, parts of Muzzafama^ar, 
Hardoi, Gorakhpur and Shahjahanpur 
districts were affected by floods. The 
population affected was 22,000, 38 houses 
were damaged and three human live® were 
lo«t.
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nft m ft x m  ( ’ w t t )  :

m ( m  % finrr I —

MR. SPEAKER : We will give you a 
copy.

sft TW  IP T ft : ?r>

$ 1 §r%?r Jr iwf<r $ 1 

w  *tt «rrr ^  ^arm

^  fft ^ 1

*ft STPIT «TT I T f r  n»TT «TT
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*ft * m  wy&r |  %  ??r <re nrrnw 

gft ?r?t f t  ^tt * P R ftt  1

MR. SPEAKER : On statement, you 
cannot put questions.

12.55 •»*•■•
MATTERS UNDER RULE 377

(I) P R O PO SA L I O  SET UP C IV IL RIGHTS 
COMMISSION

SHRI G. M. BANATWALLA (Pon- 
nanj) : Under rule 377 and with your
kind permission, I have to bring an 
important matter to the noticc of this 
august House and also of the Government. 
Sir, it is well known that the Government 
proposes to set up a Civil Rights Commis
sion. The idea of a Civil Rights Com
mission is indeed laudable but it is now 
being said that the proposed Civil Rights 
Commission will also perform the functions 
of the Commissioner foi Scheduled Castes 
and Scheduled Tribes as well as those of 
the Commissioner for Linguistic Minori
ties and that there will not be any sepa
rate Minorities Commission.

t am happy that the Hon. Prime Minister 
is here in the House. It will be recalled 
that during the Lok Sabha elections and 
even thereafter the Hon. Prime Minister 
repeatedly made statements about a sepa
rate Minorities Commission. Conse
quently, there is a lot of disappointment 
and anxiety among the minorities today, 
especially because these day* incidents of 
atrocities on minorities are also on the 
increase. The other minorities like the 
linguistic minorities and religious minori
ties have also various complaints and 
grievances. The Civil Rights Commission 
as has been now envisaged by the Govern
ment, will be too unwieldy, and it »  also 
evident and Quite apparent that such a 
Civil Right* Cbmm^nion Will not be able 
to pay specific attention to th6 various 
rights, problems and grievances of the1909 L .& -*

minorities. I must submit that the speci
fic rights, grievans and problem* of the 
minorities will get over-ghadawed in the 
wide realm of questions involving civil 
rights, and the minorities will util to 
receive their due and prompt attention. 
Such a Commission win also be a  retro
grade step, especially in the context of 
our democracy being emphasized as a 
secular democracy.

You know very well that in this very 
House there have been demands for 
bifurcation of the single Commission for 
Scheduled Castes and Scheduled Tribes 
into two different Commissions. It has 
been pointed out in this very House tha 
the nature of the problems of the Shceduled 
Castes and those of the Scheduled Tribes 
ate widely different in several respects. 
Yet wc find that the present exclusive 
machinery available to some minorities, 
howsoever inadequate that machine!) 
may be, is being sought to be scrapped and 
only one Commission has been thought of.
I must emphasize that there is need for a 
separate Commission for linguistic mino
rities, a separate Commission for religious 
minorities, a separate Commission for 
Scheduled Castes and a separate Com
mission for Scheduled Tribes. These 
Commissions must also have the necessary 
statutory and constitutional authority to 
see that their recommendations are of a 
binding nature.

With one more observation 1 will con
clude: that is, that the Hon. Honu
Minister has announced, in the recent 
conference of the Chid Ministers.. .

MR. SPEAKER: That is not relevant 
to this: you are permitted to speak only 
on the Civil Rights Commission.

SHRI C . M. BANATWALLA: My 
only request to the Government ia that it 
should consider the apprehensions, the 
demands and the aspirations of the mino
rities and, 1 would emphasize, let there be 
a new deal for the minorities.
(ii) DISLOCATION Of RAILWAY TRAFFIC 

AND OTHER LOSSES DUB TO gl-OODS
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